IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

22.04.2026

' | Notified
i Courtjamount
Case No. Fee to be

‘ paid

1 |R K BARIK 26558/2026[22.04.2026  |WP(C)/31306/2021 [10 | c |
2 |An K swWaIN 26563/2026(22.04.2026 |[WP(C)/9200/2015 |10 | c
3 |A. KHAN 26568/2026(22.04.2026 |WP(C)/20330/2013 |7 | SR
4 |GOPINATH SETHI |26573/2026|22.04.2026 |WP(C)/11558/2026 |10 | c |
5 |S MOHARANA 26574/2026|22.04.2026 |[RSA/275/2019 0 | c |
6 |N Cc SINHA 126586/2026 |22.04.2026 |CMP/12/2018 0 | c |
7 |B C PANDA 26590/2026 |22.04.2026 |WP(C)/12523/2022 |10 | c |
gl DUBENDRANATR, 6595/202622.04.2026  |CONTC/1513/2026 (10 c
RASHMI NARAYAN
9 | oATNAIK 26608/2026|22.04.2026 |WP(C)/11150/2026 |10 c
10 |c sAMAL 26609/2026 (22.04.2026 |WP(C)/11747/2026 |10 | c
11 |G R PATRA 26612/2026|22.04.2026 |WP(C)/11311/2026 |10 | c
12 |B K SWAIN 26615/2026(22.04.2026  |[WP(C)/10845/2026 |10 | c |
13 |K. R. SAHOO 26618/2026(22.04.2026 |[WP(C)/9546/2026 |10 | c |
14 |T. K. NAYAK 26619/2026(22.04.2026 |[WP(C)/10969/2026 |10 | c
‘15 RO DHNR CHANDRA ‘26622/2026‘22.04.2026 WP (C) /10798/2026 ‘10 ‘ ‘c ‘
16 |M R ROUTRAY 26630/2026|22.04.2026 |WP(C)/10306/2026 (10 | c
17 |M R ROUTRAY 26632/2026(22.04.2026  |[WP(C)/10117/2026 |10 | c |
KRUSHNA CHANDRA
18 | 26636/202622.04.2026 |[WP(C)/9663/2026 |10 c
KRUSHNA CHANDRA
19 | rin 26638/2026|22.04.2026 |[WP(C)/9674/2026 |10 c
20 |RRUSHNA CHENDRR 126640/2026(22.04.2026  [We(C)/10481/2026 |10 c
21 |S CH SUNDARA 26646/2026|22.04.2026 |WP(C)/4358/2024 |10 | c |
22 |G. B. PARIDA 26652/2026|22.04.2026 |WP(C)/6303/2026 |10 | c |
23 |s C DASH 26658/202622.04.2026 |0JC/17570/1998 |7 | o
24 |D. K. DEHURY 26659/2026(22.04.2026  |[WP(C)/7466/2026 |10 | c |
25 |P K DASH 26660/2026(22.04.2026  |[WP(C)/1201/2015 |10 | v
26 |P K DASH 26662/2026(22.04.2026  |[WP(C)/1202/2015 |10 | v
27 |R N PARIJA 126663/202622.04.2026 |[WP(C)/6968/2024 |10 | oo
28 |S P SAMANTA 26664/2026 |22.04.2026 |CRLA/249/2015 0 | S




29 |s R SAHOO 26666/2026(22.04.2026  |[BLAPL/3347/2015 [10 | v
30 |s SAHOO 26668/2026(22.04.2026 |CRLREV/624/2012 [10 | v
31 |S. R. PATTNAIK |26669/2026|22.04.2026 |BLAPL/1800/2026 |7 | .
32 |s SAHOO 26671/2026(22.04.2026 |[WP(C)/18261/2011 [10 | v
‘33 ‘s. R. PATTNAIK ‘26672/2026‘22.04.2026 ABLAPL/2334/2026 ‘7 §A32§3£éss‘ ‘
34 |J. SAHOO 26673/2026(22.04.2026 |[WP(C)/10994/2026 [10 | c |
35 |J. SAHOO 26675/2026(22.04.2026  |[WP(C)/10953/2026 [10 | c |
36 |S. R. PATTNAIK |26676/2026|22.04.2026 |BLAPL/1782/2026 |7 | .
37 |U P BAG 26677/2026|22.04.2026 |CRLMP/2/2026 0 | .
‘38 ‘s. R. PATTNAIK ‘26679/2026‘22.04.2026 ABLAPL/2211/2026 ’7 §A22é3£§ss‘ ‘
39 |J. SAHOO 26680/202622.04.2026 |WP(C)/11105/2026 |10 | c |
40 |J BEHERA |26681/2026(22.04.2026 |ABLAPL/2343/2026 |10 | o
41 |J P KAR 26682/2026[22.04.2026  |BLAPL/1741/2026 |10 | o
42 |S. R. PATTNAIK |26683/2026(22.04.2026 |BLAPL/1801/2026 |7 | R
43 [P s DAS 26684/2026(22.04.2026 |ABLAPL/1948/2026 [10 | oo
144 |J. SAHOO 26685/2026(22.04.2026 |WP(C)/10897/2026 |10 | c
45 |MANOJ KUMAR PANI |26686/2026|22.04.2026 |ABLAPL/2270/2026 |7 | SR
46 |P s DAS 26687/2026|22.04.2026 |ABLAPL/2808/2026 |10 | SR
47 |NIRANJAN ROUT  |26690/2026(22.04.2026 |ABLAPL/2623/2026 |7 | SR
48 |NIRANJAN ROUT 26691/2026(22.04.2026 BLAPL/2344/2026 7 E’AEER3£]§.SS U

49 |NIRANJAN ROUT 26692/2026|22.04.2026  |BLAPL/555/2026 7 EASESI’:ESS U

50 [B. K. SAHOO 26693/202622.04.2026 |WP(C)/11386/2026 |10 | c |
51 |[NIRANJAN ROUT  [26694/2026(22.04.2026 |ABLAPL/2292/2026 |7 | S
52 |D. K. BEHERA 26695/2026(22.04.2026  |[WP(C)/11023/2026 [10 | c |
53 |NIRANJAN ROUT  |26696/2026(22.04.2026 |ABLAPL/2305/2026 |7 | o
54 |NIRANJAN ROUT  |26698/2026(22.04.2026 |ABLAPL/2108/2026 |7 | SR
55 |A. S. PATRA 26699/2026(22.04.2026  |[WP(C)/7548/2026 |10 | c |
56 |SARAT DASH 26700/2026|22.04.2026 |ABLAPL/978/2026 |7 | SR
57 |SARAT DASH 26701/2026|22.04.2026 |ABLAPL/3323/2026 |7 | SR
58 |SARAT DASH 126702/2026 [22.04.2026 |ABLAPL/1310/2026 |7 | S
59 |NIRANJAN ROUT  |26703/2026(22.04.2026 |BLAPL/1746/2026 |7 | S
‘60 ‘? MOHANTY - (VICKY 26706/2026‘22.04.2026 BLAPL/1834/2026 ‘10 ‘ ‘c ‘
61 |NIRANJAN ROUT  |26714/2026(22.04.2026 |ABLAPL/2252/2026 |7 | S
62 |P CH SAJPAD 26717/2026 |22.04.2026 |CRLA/249/2015 0 | c |
63 |NIRANJAN ROUT  |26718/2026(22.04.2026 |ABLAPL/2341/2026 |7 | S
64 |J SAHOO 26719/2026(22.04.2026  |[WP(C)/37042/2023 [10 | c |
65 |SARAT DASH 26720/2026(22.04.2026 |ABLAPL/2319/2026 |7 | o
66 |SARAT DASH 26722/2026(22.04.2026 |ABLAPL/1229/2026 |7 | o
67 |SARAT DASH 26724/2026(22.04.2026 |ABLAPL/184/2026 |7 | U
68 |SRINIBASH 126726/202622.04.2026 |CRA/175/1999 |7 39.00,3*39(0 |




MOHANTY from court
no.15

69 |S MOHANTY 26731/2026|22.04.2026 |CRLMP/17/2021 0 | c
70 |S.BARDHAN 26734/2026 22.04.2026 |WP(C)/39957/2021 |10 | c |
71 et 26738/2026(22.04.2026 |BLAPL/2017/2026 |10 c

72 |K.K.RATH 126739/2026(22.04.2026  |[CMP/340/2026 0 | c |
73 ;g;ié??SH 26740/2026[22.04.2026 |[BLAPL/2016/2026 |10 c

74 |R.SINGH 126741/202622.04.2026 |CMP/607/2026 0 | c |
75 |S.BARIK 26742/2026(22.04.2026  |CRLMP/466/2026 |10 | c |
76 |A.K.ROUT 26744/202622.04.2026 |CRLMP/474/2026 |10 | c |
77 |M.K.SAHOO 126745/2026(22.04.2026  |WPCRL/43/2026 0 | c |
78 |P K MOHANTY 26746/2026(22.04.2026 |[WP(C)/6821/2013 |10 | o
79 |T K NAYAK 26748/2026|22.04.2026 |FAO/509/2014 0 | SR
80 |G B PARIDA 26750/2026 |22.04.2026 |WP(C)/25086/2011 |10 | SR
81 |T BAG 126752/2026(22.04.2026 |0JC/14986/2001 |10 | o
82 |S K MOHANTY 126753/2026|22.04.2026 |[RSA/104/2007 0 | SR
83 |P K JENA 126754/202622.04.2026  |CMP/769/2018 0 | o
84 |A SUNDARAY 26755/2026|22.04.2026 |CRREV/675/2001 |10 | SR
185 |S SWAIN 126757/202622.04.2026 |0JC/8516/1992 |7 | o
86 |N. MALLICK 26759/2026 |22.04.2026 |WP(C)/7571/2026 |10 | c
87 |R. K. BARIK 26762/2026(22.04.2026  |[WP(C)/9764/2026 |10 | c |
88 |P K MOHANTA 26764/2026|22.04.2026 |WA/487/2024 0 | SR
89 |B DAS 26766/2026(22.04.2026  |[WP(C)/10262/2026 |10 | u |
90 |P K DEO 26768/2026|22.04.2026 |ABLAPL/2272/2026 |10 | oo
91 |s S JENA 26769/2026(22.04.2026  |CRLREV/902/2025 |10 | u |
92 |D SAMAL 26770/202622.04.2026  |TRP(C)/88/2026 |10 | u |
‘93 ‘s K NAYAK ‘26771/2026‘22.04.2026 WP (C) /10272/2026 ‘10 2A82ﬁ3£§ss‘o ‘
94 |B DAS 126775/2026(22.04.2026  |WP(C)/28312/2024 |10 | u |
95 |S S PASAYAT 126776/202622.04.2026  |[WP(C)/10287/2026 |10 | SR
196 |S S PASAYAT 126777/2026(22.04.2026  |[WP(C)/8294/2026 |10 | SR
97 |S S PASAYAT 26778/2026(22.04.2026  |[WP(C)/8264/2026 |10 | S
98 |S S PASAYAT 126779/2026(22.04.2026  |[WP(C)/8262/2026 |10 | S
99 |S S PASAYAT 26780/202622.04.2026  |[WP(C)/5043/2026 |10 | S
1100 |S S PASAYAT 126781/2026(22.04.2026 |[WP(C)/10703/2026 |10 | o
101 |S S PASAYAT 126782/202622.04.2026 |WP(C)/5320/2026 |10 | o
102 |S S PASAYAT 26783/202622.04.2026 |WP(C)/5046/2026 |10 | o
103 |S S PASAYAT 126784/2026(22.04.2026 |WP(C)/8260/2026 |10 | o
104 |S S PASAYAT 126785/2026(22.04.2026 |WP(C)/8911/2026 |10 | o
1105 [N C SINHA 26786/202622.04.2026 |[WP(C)/9301/2026 |10 | o
106 |A B MALLICK 126787/202622.04.2026  |WP(C)/26157/2024 |10 | u |
107 |S K RATH 26789/2026(22.04.2026 |CONTC/1440/2026 |10 | u |
108 R K BARIK 126790/202622.04.2026 [BLAPL/1706/2026 |10 | u |




109 R K BARIK 26791/2026 22.04.2026 [BLAPL/1781/2026 |10 | R
110 |A SUNDARAY 26792/2026 [22.04.2026 |ABLAPL/1640/2026 |10 | .
111 [K S SAHU 26793/2026(22.04.2026  |CRLMC/645/2026 |10 | v
112 M K SWAIN 26794/2026 22.04.2026 [BLAPL/634/2026 |10 | c
113 M K MOHANTY 26795/2026 22.04.2026 [BLAPL/10120/2025 |10 | c |
1114 [U DAS 26796/2026(22.04.2026  |[BLAPL/13061/2025 [10 | c
1115 [U DAS 26797/2026(22.04.2026  |[BLAPL/13061/2025 [10 | c |
116 [P. K. BEHERA 26800/2026 (22.04.2026 |WP(C)/11687/2026 |10 | c |
117 |H. PANDA 26802/2026|22.04.2026 |WP(C)/11912/2026 |10 | c |
118 |P. K. BEHERA 26803/2026|22.04.2026 |WP(C)/11683/2026 |10 | c |
119 |SK ROUTRAY 26805/2026(22.04.2026  |[BLAPL/12493/2025 |10 | c |
120 M R ROUTRAY 26806/2026|22.04.2026 |WP(C)/33179/2021 |10 | c |
121 M R ROUTRAY 26807/2026|22.04.2026 |WP(C)/28561/2024 |10 | c |
122 M R ROUTRAY 26808/2026|22.04.2026 |WP(C)/20700/2021 |10 | c |
1123 |G JAYSINGH 26809/2026|22.04.2026 |WP(C)/34150/2022 |10 | c |
124 |A K JATI 26811/2026|22.04.2026 |WP(C)/34150/2022 |10 | c |
125 |D K MOHANTY 26812/2026(22.04.2026  |[WP(C)/35394/2023 [10 | c |
126 |R K MOHABHOI 26814/2026(22.04.2026 |[WP(C)/6132/2026 |10 | c |
127 |[MITHUN DAS 26816/2026 22.04.2026 |WP(C)/8800/2026 |10 | c
128 [R SINGH 26817/202622.04.2026 |WP(C)/9450/2026 |10 | c
129 |D K MOHANTY 26818/202622.04.2026 |WP(C)/10004/2026 |10 | c
1130 |[P N NAYAK 26821/2026|22.04.2026 |WP(C)/8893/2026 |10 | c
131 |[P N NAYAK 26823/202622.04.2026 |WP(C)/8893/2026 |10 | c
1132 |D SAMAL 126825/2026 [22.04.2026 |WP(C)/5746/2026 |10 | c |
133 EéggéAKUMAR 26827/2026|22.04.2026 |ABLAPL/1841/2026 |7 U
134 [A. K. BEHERA 26828/2026 22.04.2026  |ABLAPL/2344/2026 |7 | o
135 |S. CHOUDHURY 26829/2026|22.04.2026 |ABLAPL/3112/2025 |7 §A82é3£255
1136 |D SAMAL 26830/2026 (22.04.2026 |WP(C)/5744/2026 |10 | c
137 ooRr KUMAR 26831/2026 22.04.2026 |ABLAPL/2384/2026 |7 S
138 |A. K. BEHERA 26832/202622.04.2026  |CRLMC/2457/2025 |7 | u |
139 |A. K. BEHERA 26833/2026(22.04.2026 |ABLAPL/2201/2026 |7 | o
140 |A. K. BEHERA 26834/2026(22.04.2026 |ABLAPL/2347/2026 |7 | o
141 |A. K. BEHERA 26835/2026(22.04.2026 |[BLAPL/1869/2026 |7 | o
142 |A. K. BEHERA 26836/202622.04.2026 |ABLAPL/2345/2026 |7 | o
143 |A. K. BEHERA 26837/2026|22.04.2026 |ABLAPL/2389/2026 |7 §A§§§3£§ss U

144 2000 KUMAR 26838/2026(22.04.2026 |ABLAPL/2141/2026 |7 U

145 |[SURENDRA DAS 26839/2026|22.04.2026 WP (C)/11091/2026 |7 §A32é3£éss
146 K. C. SWAIN 26840/2026|22.04.2026 |CRLMC/5441/2025 |7 | R
1147 |JYOTI RANJAN 26841/2026|22.04.2026 [BLAPL/1783/2026 |7 | SR




| INAYAK

148 7100 FANAN106842/2026(22.04.2026  |BLAPL/1933/2026 |7 I

149 [IOT FANIEN 10684372026 |22.04.2026  We(C) /1130172026 |7 U

150 |[S. R. PATTNAIK |26844/2026(22.04.2026 |CRLMP/504/2026 |7 | v
1151 |B DAS 26845/2026(22.04.2026  |[BLAPL/3631/2026 |10 | c |
152 [N K SATAPATHY  |26847/2026(22.04.2026 |[WP(C)/13881/2015 |10 | U
1153 |S K LENKA 26848/2026(22.04.2026 |CRLA/246/2003 0| v
1154 |S K LENKA 126849/2026(22.04.2026 |CRLA/265/2003 0| v
155 [B R MOHANTY 26850/2026 22.04.2026 |ABLAPL/2743/2016 |10 | .
1156 |Y DAS 26851/2026 |22.04.2026 |[WP(C)/7771/2021 |10 | R
1157 [RK SAHOO |26852/2026 [22.04.2026  |ABLAPL/2372/2026 (10 | c |
1158 |G SAHOO 26853/2026 22.04.2026 |ABLAPL/2527/2026 |10 | c
1159 [U K PANDA |26854/2026 [22.04.2026  [BLAPL/1326/2026 |10 | o
1160 |G SAHOO 26855/2026 22.04.2026 |ABLAPL/2374/2026 [10 | c
161 |C R NAYAK 26856/2026 [22.04.2026 |WP(C)/5869/2026 |10 | oo
1162 |G SRHOO 26857/2026[22.04.2026 |ABLAPL/2377/2026 |10 | c
163 |P K DASH 126858/2026 |22.04.2026 |CMP/95/2026 0 | SR
164 |P K DASH 26859/2026|22.04.2026 |ABLAPL/2644/2026 |10 | SR
1165 [KK NATH 26860/2026|22.04.2026 |ABLAPL/2187/2026 |10 | c |
1166 |S K NAYAK 26861/2026|22.04.2026 |ABLAPL/1136/2026 |10 | SR
1167 |J SAHOO 26862/2026(22.04.2026  |ABLAPL/2382/2026 |10 | SR
168 MOHAN BEHERA 26863/2026|22.04.2026 |ABLAPL/1654/2026 |10 | c |
1169 |J SAHOO 26864/2026(22.04.2026  |ABLAPL/2530/2026 |10 | o
1170 |PK MOHANTY 26865/2026|22.04.2026 |ABLAPL/13337/2025|10 | c |
171 [P K PANI 26866/2026(22.04.2026  |CRLMC/882/2026 |10 | o
172 [P K PANI 26867/2026(22.04.2026  |CRLMC/882/2026 |10 | o
173 AT NAYAK |26868/2026 [22.04.2026 |ABLAPL/3453/2026 |10 | c |
174 |J P KAR 26869/2026 [22.04.2026 |WP(C)/11798/2026 [10 | CH
175 |7 P KAR |26870/2026 [22.04.2026  |ABLAPL/2566/2026 |10 | o
176 |MK MOHANTY |26871/2026 [22.04.2026 |ABLAPL/2358/2026 |10 | c |
177 |J P KAR 26872/2026|22.04.2026 |WP(C)/11818/2026 |10 | o
178 |J P KAR 26873/2026|22.04.2026 |WP(C)/11801/2026 |10 | o
179 |SAMIR BARIK 126874/2026(22.04.2026  |ABLAPL/2200/2026 |10 | c |
180 |J P KAR 26875/2026(22.04.2026  |[WP(C)/9701/2026 |10 | o
1181 |C SAMAL 26876/2026(22.04.2026  |CONTC/730/2026 |10 | v
1182 [MR SAHOO 126877/202622.04.2026  |ABLAPL/2190/2026 |10 | c |
1183 |C SAMAL 26878/2026(22.04.2026  |CONTC/731/2026 |10 | u |
184 |S.K.PRUSTY 26879/2026(22.04.2026  |ABLAPL/2197/2026 |10 | c |
1185 |L SAHOO 26880/2026 |22.04.2026 |WP(C)/2713/2025 |10 | u |
186 |AK SASMAL 26881/2026 |22.04.2026 |ABLAPL/2171/2026 |10 | c |
187 [B M DUTTA 26882/2026 |22.04.2026 |ABLAPL/2574/2026 |10 | o
1188 |G SAHOO 26883/2026(22.04.2026  |ABLAPL/2175/2026 |10 | c |




1189 |GOPAL 126884/2026(22.04.2026 |[WP(C)/5562/2026 |10 | v
1190 |G SAHOO 26885/2026(22.04.2026 |ABLAPL/2198/2026 |10 | c |
1191 |GOPAL 26886/2026(22.04.2026  |[WP(C)/5002/2025 [10 | v
1192 |J BEHERA 26887/2026|22.04.2026 |ABLAPL/2194/2026 |10 | c |
1193 [ULLASH DAS 26888/2026(22.04.2026 |ABLAPL/2369/2026 |10 | c |
194 |MS HASAN 26889/2026 22.04.2026 |ABLAPL/2182/2026 |10 | c |
195 |S N GAYA 26890/2026(22.04.2026  |[BLAPL/1897/2026 |10 | u |
196 |S K PRUSTY 26891/2026(22.04.2026  |ABLAPL/2353/2026 |10 | c |
1197 [P S DAS 26892/2026(22.04.2026  |ABLAPL/2631/2026 |10 | v
198 |S K PRUSTY 26893/2026(22.04.2026  |ABLAPL/2352/2026 |10 | c |
1199 [P JENA 26894/2026(22.04.2026  |ABLAPL/2180/2026 |10 | c |
200 [P S DAS 26895/2026|22.04.2026 |ABLAPL/2500/2026 |10 | SR
201 |S K DAS 26896/2026 |22.04.2026 |ABLAPL/2350/2026 (10 | c |
202 |S CHOUDHURI |26897/2026|22.04.2026 |ABLAPL/2375/2026 |10 | c |
203 |S CHOUDHURI 26898/2026|22.04.2026 |ABLAPL/2365/2026 |10 | c |
204 |J. SAHOO 26899/2026|22.04.2026 |WP(C)/11715/2026 |10 | c |
205 M R SAHOO 26900/202622.04.2026  |ABLAPL/2391/2026 |10 | c |
206 |[P K MOHANTY 26901/2026|22.04.2026 |ABLAPL/2396/2026 |10 | c
207 |o K PANDA 26902/2026 [22.04.2026  |ABLAPL/2383/2026 |10 | c |
208 [Fo 08 KUMAR 26903/2026 22.04.2026 |ABLAPL/2355/2026 |10 c
209 |P K BEHURA 26904/2026 (22.04.2026 |ABLAPL/2401/2026 (10 | c |
210 ? MOHANTY  (VICKY |5 6905/202622.04.2026  |ABLAPL/2373/2026 |10 C

211 SRR CHBIPRE 196906/2026 (22.04.2026  CRLA/168/2026 10 c
212 |J. SAHOO 26907/2026(22.04.2026  |[WP(C)/6384/2026 |10 | c |
| | | Total 11994

N I C (Software Team)




